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[Shri Bhanu Singh] 

re 

.eed and, c he has 

rected the 

ate mach nery should  start puchas

immeiately in the State. hat is 

w lcome decision and I hOpe it 

a long in accelerating the 

p ce of proc rement. 

There has been another diic Ry on 

account of a disease in a partic lar 

varety of paddy, w h they call 

disease. In t e case of rice sufer

ng from this diseae, the black tip 

remains even after it is cook d. So, the 

consumers are not willin" to p rchae 

that. So, the as a public sector 

organisation cannot purchase food

grains which it cannot we have 

repeatedly made it lear that we 

cannot purchase anything which we 

c nnot sel. There is no demand for 

that kind of in any pat of the 

country. be there SOme demand 

n And ra rad sh but there is o 

rice outside 

ndhra Pade:h. act the State 

very strongly 

arme s to give u' 

of that one variety in 

disease occurs 

SHRI SURYANARAYANA: In 

is the Government of India 

that supplied those seeds as high

yielding varieties. So. it is the fault 

Govenm ent of India. 

BHANU P ATAP SINGH: 

Ma y be it was by R ce 

Institute. but  the disease 

oeveloped later on. Once a seed has 

you say 

that will always remain and in that 

condition in it was recommend

ed. As we evolve new vaieties of 

seeds, new diseases also comp up. In 

fact, nobody new about .his 

tip disease at that time 

Even in regard to this varet

ree, way has been found out my 

eonvesation with the Chief Minister 

we working that. l sug

gested that the Andra Pradesh Go-

vernm nt shold purchae ths rice' 

'ut ize it for the for Work 

scheme in Andhra radesh, and what

pay for that according 

the gra e that precr ed we 

will subsidze them up to Rs. 20 per 

rquintal. Wha tever foodgras are 

procured for Food for W ork, w sub

sidise them to the extent of 

per rquintal. If the Andhra rad esh 

Government acceps view -and 

have gained the impresion that 

Chief Minister has accepted that view

-the aliies 

feel co dent that if the Andhra Pra

desh Government  procues at that 

price and in for Fo d 

for Work , then perhaps that 

problem too would be solv d. 

There has diiclty 

the oth r two varieties paddy. 

again very peculiar p enomeno

that he same been kept 

in a h gher categoy i n one district 

and in a lower category in the neigh

bouring dstrict. This can happen. 

Soil and cli matic do bring 

about changes in course of time in 

rquality of paddy. The fa mers 

demanding a higher price. but it 

has degeneratd nto a lower grade. I 

Ve only despatched of 

our snior rquality control: oicers 

go t ere a d bring the report. If it 

minor relaxation  that is 

rquired, we may relax. I am at it, and 

can assure that as soon as we 

receive repot, we will  take 

suitable  dcisi n. In fact, want 

giVe the maximum help and support 

to t e 'famers and t e slow a

een simply because of the misunder

standing that the State 

has nothing to do prcrement. 

ha t is not the r ct situation. 

fat, in most only the St

ver nt purchasing agency. 

RA1:J 

(Brdwa n): hey are not 

t rough the FeI? 

SHRI BHA U PRATAP 

have already said that 

any State with the permission of 
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pri« in 

request 

categorical 

Chief Minister 

allow 

Andhra Pradesh. 

PRATAP SINGH : 

One question h r 

is o l ng to 
take o e les le trade in pad

dy. reply is and is 
ve y good 
complaining about the the 
food grain trade had been taken over, 

y one 
agency. Today, besides the p vate 

he per i
can operate. There w d be no 

m y if there is only one agency 
that agency does not perform well.  

w ld like say about 
price.  rice has already been 

decided. There can be di re ce 
opini on w h ethcr it is remunerative or 

But the decision has becn taken 
is likely c n d til l 

a o Whenever our 
th s side complain about price, 
q ite to listen to 
when the Members op os e 

plain about . the price, I feel t a they 
have o ple y they 

farmers when they 
were ( Interruptions ) T�l?re 

e di e enc en 
were dOm.s and"WliAL\"le-are 

doing. -:i�--Y�,e -ihere Was 
PlUlsory th
ducers and at a 

t d
ers 

se their produce at 
h ighe price he

y cannot. On 
hand, you used o send coercive 
to delivery 

at much e price. So, while 
prepared to the prices 

th on 
am not prepared t a

om yOu so 
he you 

. ( Interruptions) 

any

SHRI 
thousands 

non-del1very 
of levy. 

SHRT DARUR PULLIAH (Ananta
pur ) : you not of the 
p s

SHEI 
cane-growers? 

y not sh
r

SHRI PRATAP SINGH : 

are o n to s cane . 

r s
thar·1l1ere-s!i(iiiTifDe pail.i �b�fw-

ice price of 
May when in the 

c there was" ever 
bet the prices of 

'
ad

and wheat? 

VENKAT 
mi e s d 

u r tive p e

BHANU PRATAP 
you say thoat yOU did ask p 

aw remark. can 

you that ne e t e history of 
this cou ntry, s sold 
same rate as wheat. 

K. SURYANARAYANA : In 
Andhra Prad s Party 
MLAs have resolution. 

S HRI DARUR PULLIAH : Wby t 
increase r

BHANU SINGH : 
About the d s e I ld like 
make it cle a which has 
been today may be found 

e a s a e 2 ye
te w rds . is a race 

between who are evdl v

ing s�eds se se . is not 
ap I inform 

t in P s a have 
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lost their wheat cOp nd are in df

only 

hi were the 

i o r 

evolving wh t are 

rsistant have 

the that 

last 

mean that we will c

her fore, and n r 

w being evolv d. It is 

n o varietis 

t m to 

varity 

h r are alo difernt aitis and 

strains Of yo cannot t 

some a are 

Andhra Pradesh 

uilt y. 

for yers 

never  head 

disease .... 

SHRI DARUR PULLIAH: H w 

the t for that" 

SINGH: 

is p�t of . Q.�. e ld 

for hey 

on o

CHAIR MAN: Now the 

stands till 11 am. tomorrow. 

The Sabha then adjourned till 

Elev n of the Wednesday, 

Decemb r 13, 1978/ Agrahayana 22, 

23·1-79 -880. 


